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H i  Deputy Minister of la w  (Shri
Hjk$aroavta): As on the 1st August, 
1938 two election petitions arising out 
of bye-elections held after the Second 
General Elections had been disposed 
of and eight petitions were pending 
before the election tribunals.
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Union Territories Overseas Scholar- 
ships Scheme

1442. Shri A. K. Gopalan: WiU the 
Minister of Scientific Research and 
Cultural Affairs be pleased to state:

(a) the number of applications re
ceived for study abroad under the 
Governments’ Union Territories Over
seas Scholarships Scheme— 1958-59;

(b) the number o f applicants called
for interview;

(c) whether final selection o f samdi- 
dates has been made; and

(d) if so, their qualifications and 
basis of their selection?

The Minister o f Scientific Research 
and Cultural Affairs (Shri Humaytm
Kabir): (a) 64.

(b) 21

(c) Yes, Sir
(d) ( 1) The Selections are made on 

the basis of merit by a specially con
stituted Selection Committee

(11) A statement showing the 
qualifications of the selected candi
dates is laid on the Table of the 
House [See Appendix IV, an- 
nexure No 12]

Expenditure Tax
1443. Shri Kunhan: Will the Minister 

of Finance be pleased to state the 
extent of expenditure likely to be as
sessed during 1958-59 under the Ex
penditure Tax Act 1957’

The Minister of Revenue and Civil 
Expenditure (Dr. B. Gopala Reddl):
Government have as yet no informa
tion
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Free and Compulsory Primary Edu
cation In Union Territories

1445. Sardar Iqbal Singh: Will the 
Minister of Education be pleased to 
state:

(a) whether there is any plan phased 
or otherwise, for introduction of free 
and compulsory primary education in 
the Union Territories; and

(b) if so, outline thereof?

The Minister of Education (Dr. 
K. L, Shrimali): (a) and (b). It is
expected that by the end of the 3rd 
Five Year Plan, it will be possible 
to provide facilities of Free and Com
pulsory Primary Education for all 
children of the age group 6— 11 years 
in the whole country including the 
Union Territories.

The Education survey started last 
year is nearing completion and steps 
are being taken to initiate the neces
sary measures for this purpose at the 
Central and State level.

Life Insurance Companies
1446. Sardar Iqbal Singh: Will the 

Minister of Finance be pleased to state 
the total amount of compensation so 
far paid to the various life insurance 
companies?

The Minister o f Revenue and Civil 
Expenditure (Dr. B. Gopaia Reddi):
Rs. 4,03,23,867.

Foreigners in Indian Service
1447. Sardar Iqbal Singh: Will the 

Minister of Home Affairs be pleased 
to state the total number of non-Indian 
Officers in service of Government at 
present and the capacity in which each 
is serving?

The Minister in the Ministry of 
Home Affairs (Shri Datar): The in
formation is being collected and will 
be laid on the Table ol the "House.

Primary and Basic Education of 
Punjab

1448. Sardar Iqbal Singh: Will the 
Minister of Education be pleased to 
state the amounts of grants allotted 
to the State of Punjab in 1958-59 so 
far for pre-primary, primary and Basic 
Education Schemes?

The Minister of Education (Dr. 
K. L, Shrimali): According to the 
new procedure introduced this year 
regarding payment of Central assist
ance to State Governments for the 
implementation of Development Pro
grammes under the 2nd Five Year 
Plan, separate sanctions for indivi
dual schemes are not being issued. 
Instead, lump sum “ways and means 
advances” to the extent of 3/4 of the 
admissible Central assistance for all 
sectors of development are being re
leased in regular monthly instalments 
beginning in May, 1958.

The amount of Central grants that 
will be admissible to any State Gov
ernment for any category of Schemes 
will be calculated during the 4th 
quarter of the year on the basis of the 
actual progress achieved by them dur
ing the first three quarters and esti
mates for the 4th quarter and scheme-




